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OA No. 194/2012
Date of order: 25/03/2013

Mr A.K. Kaushik present for applicant.
Mr D.P. Dhaka proxy counsel for
Mr Vinit Mathur present for respondents.

Both the counsel submits that by way of letter
dated 02.01.2013 of General Manager Telecom District,
Bhilwara, the suspension of the applicant has been
revoked with immediate effect. Therefore, this OA has

rendered infructuous.
Accordingly OA is dismissed'as infructiious one.
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